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Funds for road safety

577. SHRI KIRANMAY NANDA: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) the amount of funds released to States for improvement in road safety
during the last three years;

(b)  the details of utilization of the funds for road safety work carried out during
the above period, State-wise;

(c) whether any future plan on road safety measures has been proposed, as
road accident accounts highest number of deaths in the country; and

(d) if so, the details thereof, State-wise and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAY'S (SHRI MANSUKH L. MANDAVIYA): (a) and (b) Ministry have a scheme
for setting up one Model Institute of Driving Training and Research (IDTR) and
Inspection & Certification Centre (I&C) in each state for improvement in road safety.
Details of fund released to State under the scheme for setting up IDTR and [&C Centre
during the last three years and utilization of funds are given in the Statement-I
(See below).

Besides the Ministry under the Central Sector scheme has been providing cranes
and ambulances to States/ UTs for relief and rescue measures in the aftermath of
accidents and road safety equipment for enforcement and implementation of various
rules & regulations relating to road safety. During the year 2015-16 the fund have
released directly to the State for procurement of Ambulance and Breath Analyzer as
detailed in the Statement-1I (See below).

(c) and (d) The Government has formulated a National Road Safety Policy. A Draft
Action Plan based on the six pillars of road safety was prepared by the Ministry and
circulated to all the States/UTs for adoption and implementation.

Statement-1

{a) Details of funds released to the States and utilization of fund for setting up of
Institute of Driving and Training Research (IDTR) during last three years

Sl Name of Fund allocated (¥ in crore) Total Utilization
No. State 01314 01415 w1516 fund of fund
released
so far
1 2 3 4 5 6 7
1. Bihar 0 5.00 0 12.5 712.5 crore has

been utilized
so far
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6 7

Himachal Pradesh 0

Madhya Pradesh 0

Maharashtra 4.65

Rajasthan 500

Tripura 1.50

Uttar Pradesh 0

097 0.07

0 0.78

0 5.00

1.5 0

1146 T 11.46 crore has
been utilized
so far

T 14.18 crore has
been utilized

14.90

so far

¥ 13.29 crore has
been utilized

1393

so far

11.50 $6.39 crore has
been utilized

so far

777 $7.77 crore has
been utilized
so far

6.5 71.21 crore has
been utilized
so far

{b) Details of funds released to the Sitates and agencies authovized by the States
Sfor setting up of Inspection and Certification (I & C)

Centre during last three years

(% in crore)

Delh 2.50
Gujarat 0

Haryana 4.50
Kamataka 0.85
Maharashtra 385

0.80 0
250 0
0 0.80
4.60 Nil
200 029

6.80 ¥ 5.99 crore has
been utilized
so far.

6.20 T 4.00 crore has
been utilized
so far.

6.80 36.70 crore has
been utilized
so far.
525 Rs 4.88 crore has
been utilized
so far.

725 T 7.25 crore has
been utilized
so far.
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1 2 3 4 5 6 7
6. Madhya Pradesh 0 1.71 0 1030 ¥ 10.26 crore has
been utilized
so far.
7. Rajasthan 295 1.94 Nl 535 T 4.15 crore has
been utilized
so far.
8 Telangana 0 0 2.50 400 ¥ 3.06 crore has
been utilized
so far.
9 Uttar Pradesh Nil 1.50 2.50 400 7 2.69 crore has
been utilized
so far.
10, West Bengal 0 0 1.06 1.06 Nil
11. Kerala 0 0 110 1.10 Nil
12, Sikkim 0 0 1.10 1.10 0
13.  Odisha 0 0 1.08 108 T0.67 69 crore has
been utilized
so far.
Statement-IT

{a) Funds provided to the State Governments under NHARSS for procurement of
172 numbers of Basic Life Support Ambulances (BLSA) during year 2013-16.

State No. of BLSA Cost of BLSA Amount being Utilization

allotted @11 transferred

lakh per (i.e 90% of the

ambulance total cost

of BLSA)
Jammu and Kashmir 136 ¥ 14,96,00,000/- T 13,46,40,000/- Fully utilized
Siklam 31 73,41,00,000/- T 3,06,90,000/- Fully utilized
Mizoram 5 ¥ 55,00,000 7 49,50,000/- Fully utilized

{b) Funds provided io the Siate Governments for procurement of for procurement
of road safety equipments i.e Breath Analyvzers from DGS&D Rates
during year 2015-16

Sl No. State No. of  Total Cost of 100 Amount Utilization
Breath Breath Analyzer  transferred
Analyzer 1e (@3 31,272/~ (1.e 90% of

allotted the total cost
through RTGS)
1 2 3 4 5 6
1. Jammu and 100 ¥ 31,27.200/- 728.14.480/- Fully utilized for

Kashmir the purpose
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2 3 4 5 ]
2 Sikkim 100 ¥31,27,200/- 328,14,480/- Fully utilized for
the purpose.
3 Punjab 100 T31,27,200/- 728,14,480/- Nil
4 West Bengal 100 T 31,27,200/- 728,14,480/- Nil

Foreign pension funds in brownficld projects

578. SHRI T. RATHINAVEL: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

{a) whether it is a fact that Government has decided to invite bids from foreign

pension funds for recycling of brownfield projects to raise funds;
(by if so, the details thereof;

{c) whether it 1s also a fact that the process involves handing over of 75 odd
brownfield road projects across the country to these foreign funds for a concession

period of 30 years; and
{dy 1f so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) to (d) Government has approved
monetization of public funded, operational National Highway (NH) projects that are
generating toll revenue for at least two years after start of operations through the Toll
Operate Transfer (ToT) Model. Projects under ToT model shall be awarded through
International Competitive bidding in which foreign funds can also participate subject
to, the bidder satisfying the eligibility criteria required in the bid. As of now, about
75 operational NH projects have been identified {or monetization under the ToT Model.

Under this Model, projects are to be awarded for a Concession Period of 30 years.
Collection of toll by foreign funds

579, SHRI A K. SELVARAT: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

{a) whether it is a fact that the foreign funds would be allowed to collect toll
as per law and maintain them under recycling of brownfield projects and that the

ownership would not be transferred;

(by whether it is also a fact that Government is expecting to garner ¥50,000 crore



